329 Bills Introduced

= The Lok Sabha re-assembled after Iunch

lat thirty-eight minutes past Fourteen of
the C!qdc.

[Mz, DepUTY-SPEAKER in the Chair]

INDUSTRIAL DEVELOPMENT BANK

OF INDIA (AMENDMENT) BILL*

THE MINISTER OF FINANCE
(SHRI PRANAB MUKHERIJEE): I beg
to move for leave to introduce a Bill
further to amend the Industrial Develop-
ment Bank of India Act, 1964. '

MR. DEPUTY-SPEAKER:
tion is:

The ques-

‘“That leave be granted to introduce
a Bill further to amend the Industrial
Development Bank of India Act, 1964.”

The motion was adopted.

SHRI PRANAB MUKHERJEE: 1
introduced the Bill.

SUGAR CESS (AMENDMENT) BILL*

THE DEPUTY MINISTER IN THE
MINISTRIES OF AGRICULTURE AND

, RURAL DEVELOPMENT (KUMARI

-

KAMLA KUMARI): On behalf of Rao
Birendra Singh I beg to moye for leave

' to introduce a Bill to amend the Sugar

“ Cess Act,

{

1982.

MR. DEPUTY-SPEAKER: The ques-
tion is:

“That leave be granted to introduce

a Bill to amend the Sugar Cess Act,
1982.”

The motion was adopled.

KUMARI KAMLA KUMARI.
troduce-]- the Bill.

T in-
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SUGAR DEVELOPMENT FUND
(AMENDMENT) BILL*

THE DEPUTY MINISTER [N THE
MINISTRIES OF AGRICULIURE AND
RURAL DEVELOPMENT (KUMARI
KAMALA KUMARI): On behalf of
Rao Birendra Singh, I beg to move for
leave to jntroduce a Bill to amend the
Sugar Development Fund Act, 1982,

MR, DEPUTY-SPEAKER: The ques-
tion js:
“That Jeave by granted to imtroduce

2 Bill to amend the Sugar Dezvelopment
Fund Act. 1982."

The motion way adopted.

KUMARI KAMLA KUMARI: 1 in-

troduce the Bill.

MATTERS UNDER RULE 377

(1) DEMAND FOR OPEN.NG NEW Pu.qun'
OFriCEs IN BAREILLY AND GORAKHPUR.
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tIntroduced with the recommendation of the President. )



